BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE BENCH AT CHENNAI

O.A.NO. 4 OF 2022 (S2).

Jaganathasamy,

S/o0 Palanigounder,
No0.959, Narasingapuram,
Krishnapuram post,

Madathukulam Taluk,

Tiruppur District -Petitioner
Versus

The Member Secretary,

The Tamil Nadu Pollution Control Board

And others -Respondents

REJOINDER OF THE APPLICANT FOR THE REPLY FILED BY
8™ RESPONDENT

.. Jaganathasamy, S/o Palanigounder, residing at No.959, Narasingapur
Krishnapuram post, Madathukulam Taluk, Tiruppur District do hereby sole
affirm and sincerely state as follows: -

1. | submit that | am the applicant herein and had read the reply filed
8" respondent. As such, | am well acquainted with the facts and circumstan ces of

the case.

2. | submit that at the outset | deny the entire averments made in the
filed by the 8" respondent expect that those are admitted specifically hereun:
submit that the 8" respondent has made nothing more than a casual deni; ;
the specific allegations made in the application along with the proper
evidence. : A

3. 1 submit that consent order was issuad&g
in the year 1982, permitting the predecessor
of 24 1ons of blue metal, 8 tons of «
day. As the RTI reply of the TANGEDC
25 HP service connection for running
the unit manufactured 40 tons per ¢

T
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mts. mammmmutmmu
Highways. wmmwﬂﬂmﬁmqh ANG
8 respondent for running additional Jaw crusher, rotary screen ba
consent order given by the 6" respondent in the year 2005 against the
circular If the TANGEDCO furnishes the consent order of the TNPCB &
effecting additional load, both departments will be feft d |
Tribunal Hence deliberately, mmwo-mmum
16.11.2021, has stated that consent order and other particulars perta
additional load of 61 KW were missing.

5 1 submit that while the permitted level for
not been increased from 40 tons since 1982, the r
obligated to justify the purpose for which the additio
mmmmzsmm \nection for

b

tons per day. The loads were ¢
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|mmm3dedeedo!ma‘mumanmshuam
mention with respect to the M. Mmmmmmmu‘
avauamemmmmmmammmmmmmm
dismamledbytheﬂmresmndemmﬂnmmm?mﬂ.;
causing an inspection on 27.01.2022 and the 6" respondent is also well aware of
the same. While the facts remains so, mfwmm-mmi
offmureofMSmdmad\meneswhtd\wasadﬂnedthﬂnSdleﬂied
properties in his own sale deed stated above.

8 Isubmﬂthatadmﬂtedlythechomshgumismopemhnmm&l\d
as per the conditions no. 7, 10 and 11 of the 6" respondent’s report, there sh
be a 15 feet compound wall all afoundtheuitmdbllammﬁhidm‘
concrete sprinkled with water should be maintained. But even
observations, no compound wall was constructed on the M
sides and 13 feet and 10 feet walls found on eastern and northerr
respectively. From the photographs enclosed at page 1 of
theapproachroadisasingielanemudmadulf
all planted since 1982, All these violations are k
and the 8" respondent is now expanding the s
name of revamping. | submit that the repl
existence of 15 feet wall is in comg
respondent. P

9. | submit that above all, w
has specifically restrained t
S F No. 531/2A as the HT lines
has conveniently issued !
TANGEDCO, prdm
violations” | s

ontmsaspwt.
the HT line aga
Now the 8"
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/ compound wall, construction under the HT line, planting of 400 trees per
IaymgofBi-laneroads mwmmm ‘-\‘
manufacturing additional tons etc were not properly addressed, | crave k
this Hmblemmﬂaitotfemmm“dmdmmmw
respondent and allow the case.

For the reasons stated above, it is therefore prayed that this Hon'ble J
may be pleased to allow the O.A. No. 4 of 2022 and thus render justice. :

Solemnly affirmed at Udumaipet,
on this 217 day of March 2022 and
the deponent put his signature in
my presence:-
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O.ANo.4 of 2022 in the matter between Jaganathasamy vs, The |

Q  Search mail

arun kumar
to saisathyajith, Shanmuganathan,

Sir/ Madam, o
| herewith attached the rej
Thank you :
Regards

D.R. Arun Kumar,
Ady, '
Counsel of Applican r

W 0.a.4 of 2022 Rejoi.
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